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‘Swadesh Darshan’ for Integrated Development of Tourist Circuits around Specific
Themes in the last financial year.

Under Swadesh Darshan, the following five circuits have been identified for
development:—

(1) North East Circuit

(i) Buddhist Circuit

(iii) Himalayan Circuit

(iv) Coastal Circuit

(v) Krishna Circuit

The details of projects sanctioned under the Swadesh Darshan scheme are given
in the Statement (See below).

A budget provision of ¥ 600.00 crore is available for Swadesh Darshan for the
year 2015-16.

Statement
Projects sanctioned under Swadesh Darshan

(X in crore)

Sl.  Name of the Name of the Project Amount  Amount
No. Circuit Sanctioned Released

1. North-East Circuit Bhalukpong—Bomdila-Tawang in 50.00 10.00
Arunachal Pradesh

2. Buddhist Circuit  Cultural Centre, Bodhgaya 33.17 6.63

3. Coastal Circuit Kakinada—Hope Island- 69.83 3.37
Konaseema as World Coastal
and Eco Tourism Circuit
(Phase—I ) in Andhra Pradesh

Maintenance of ghats and tombs in the country

$1096. SHRI RAMDAS ATHAWALE: Will the Minister of CULTURE be
pleased to state:

(a) whether Government is undertaking complete maintenance of the ghats and
tombs of different personalities of the country;

(b) if so, the details of works undertaken in the last three years; and

TOriginal notice of the question was received in Hindi.
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(c) the steps being taken by Government to redevelop these memorials and
the historical sites of national importance and the areas around them to make them
completely free from crowding?

THE MINISTER OF STATE OF THE MINISTRY OF CULTURE (DR. MAHESH
SHARMA): (a) to (¢) Conservation work of protected monuments including ghats
and tombs is a continuous process. The essential repair work on them is attended
regularly depending upon the needs of different sites and availability of resources.
The required work is attended within the archacological norms and principles and
there is no such proposal for redevelopment. Visitor’s management is improved to
prevent crowding. The protected monuments including ghats and tombs are in a
good state of preservation.

Recognition of cultural heritage places/buildings
1097. SHRI PANKAJ BORA: Will the Minister of CULTURE be pleased to state:

(@) whether Government has received proposals for recognition of cultural heritage
place and/or heritage building in the country;

(b) if so, the details of proposals and the present status thercof, and

(c) the announcement during the last two years as ‘heritage property’ and the
amount sanctioned towards the development therefor?

THE MINISTER OF STATE OF THE MINISTRY OF CULTURE (DR. MAHESH
SHARMA): (a) to (c¢) Information is being collected and will be laid on the table
of the House.

e-Tourist Visa

1098. SHRI D. KUPENDRA REDDY: Will the Minister of HOME AFFAIRS
be pleased to state:

(a) whether the nomenclature of the ‘Tourist Visa on Arrival’ has recently been
changed to ‘e-Tourist Visa’;

(b) if so, the details thercof and the reasons therefor; and
(¢) the airports in the country that have been enabled with this facility?

THE MINISTER OF STATE IN THE MINISTRY OF HOME AFFAIRS
(SHRI KIREN RIJIJU): (a) and (b) Yes, Sir. Since the introduction of the scheme
we have received several complaints from Indian Missions abroad and Visa applicants
that the name of the scheme predicts as if Visa is given on arrival, as was done
in old scheme which is creating confusion. Also Hon'ble Members of Parliamentary



